
NATIONAI COMPANY LAW TRIBUNAI
NEW DELHI BENCH

NEW DETHI

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 29.09.2016

NAME OF THE COMPANY: M/s. Mr. Naveen cupta Vs. M/s. H. J. Consultants pvt. Ltd.

SECTION OF THE COMPANIES ACT: 3971398

S.NO NAME DESIGNATION REPRESENTATION SIGNATURE

COMMr

PRESENT: SH,R.VARDHARAIAN
HON'BLE MEMBER (J)
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(R.Varadharajan)

Member (Judicial)

c. P. NO.8s(ND)12
CA. NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)
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ORDER

Learned counsel for the parties are present' Learned counsel have made a joint request to the

effectthatc.P.Nos.l28(ND}10&04(ND}l0aresubjudicebeforecourtNo'3.Theyhaveproceededto

state that these two matters including c.p. Nos. gs(ND) 12 and 100(ND) 14 involve common questions of

lawand,therefore,needtobeheardanddeterminedbythesameBench.Takingintoconsiderationthe

jointrequestofthelearnedcounselfortheparties,thepetitionsbep|acedbeforetheHon,b|e

President, NCLT for soliciting further future directions of his Lordship'

Place on 05,10.2016
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